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MR. DEPUTY CHAIRMAN: Now
we will go to Special Mentions.
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REFERENCE TO0 MARKETING OF
UNTESTED POLIO VACCINE IN
THE COUNTRY AFTER THE
CLOSURE OF THE POLIO
VACCINE TESTING CENTRE
IN TAMO. NADU

SHRI L. GANESAN (Tamil Nadu):
Mr. Deputy Chairman, I sought per-
mission of the Chair to mention twe
important matters...

SHRI JAGDISH PRASAD MATHUR
(Uttar Pradesh): But, Sir, only one
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Special Mention at a
allowed.

SHRI L. GANESAN: Of course, he
has not granted permission for both.
But 1 just wanted to make a mention
of the...

MR. DEPUTY CHAIRMAN: No, no.
That has not been allowed. The
Chairman has allowed only the polio
vaccine problem. Please make a men_
lion of that only.

SHRI L. GANESAN: Sir,
wanted to say . . .

MR. DEPUTY CHAIRMAN: No, no.
That will not go on record.

SHRI L. GANESAN: All right, Sir.

time can be

I just

The important matter I wanteg to
bring to the attention of the Govern-
ment is about polio vaccine going in-
Lo use without being tested. It is a
medicine used for infants. But the
polio vaccine which is being used in
the country has not been tested after
the closure of the only laboratory
available for testing it. The labora-
tory was closed two years ago. Yet,
ever since, polip vaccine is being
used by Government hospitals as waell
as private practitioners without being
tested. Not only that. That is a medi-
eéine which ig supposed to be used
within a particular period from the
date of its manufacture. Beyong that
it loses its potency. And also the
medicine has to be used properly wilh
eprrect potency. If the potency is lost,
it means it is not ysed properly. Whey
she laboratory was there, the medi-
sine used to be tested there; the labo-
ratory sometimes foung that potency
was very much lesg in the polio vac-
eine even ip the case of those hospi-
tals which were permitted to hold the
vaccine in stock. Polio vaccine ex-
perts have said that the vaccine loses
ity potency when not stored in deep
freeze. Health officials admitted that
before  its closure the laboratory was
drawing samples from 209 centres in
the country for potency tests . ..

MR. DEPUTY CHAIRMAN: Please
eonclude now. It is only a matier of
two minutes.
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Steel Plant
SHRI L. GANESAN: Sir, please be
a bit liberal.. _,

MR. DEPUTY CHAIRMAN: I am
only asking you to conclude now,

SHRI L. GANESAN: I wish to
draw the attention of the Government,
they should set up a laboratory as
early as possible, and as far as hospi-
tals are concerned, they should be
stopped from using the polio vaccine
until ang unless the vaccine is tested
and foung to be in order. Not only
that. It is said that the laboratory
has been closed because of the resig-
nation of the only competent person,
Mr. Arya, who was holding the post
of director of the laboratory. I want
10 know whether Mr. Arya has
resigned on his own or he has been
forced to resign. That question should
be locked into as early as possible.
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REFERENCE TO THE ALLEGED
PILFERAGE OF STEEL FROM
BOKARO STEEL PLANT BY
CONTRACTORS WITH THE
CONNIVANCE OF OFFICERS
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